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eligible families had annual income bot. 
ween Rs. I-R!. 3500/.. Only 1 % fami-
n el were havina income between RI. 
'601/- to Rs. 4800/.. On the basi. of 
tbe assessmeat of annual income of tbe 
family at tbe time of the .seiltaoce. by tbe 
lo.estigator, in about 7 % cases, the annual 
income of tb e family was more than Rs. 
4000/. which is the cut-off line for the pur. 
pole of indentificatioo. ReprdiDI the mode 
of selection. about 60 % beneficiaries wert 
.elected in tbe meetings of tbe Gram 
Sabha. About 35% btDeficiaries were 
selected by officials aod tbe remaininl 
5% cases were selected by others who 
Include MP/MLAI \{LC/Landlord/Smploycr 
aod fellow villagersl neighbours. 

About 78% ben eficiaries have found 
the assistance sufficient for acquirinl their 
assets. The remaining 22 % cases did not 
find tbe assistance sufficient. Of these, in 
about 14 % case~, the beneficiaries bave 
met tbe balance money from their own 
re~O\lrces and in tbe r emainiol 8 % cases, 
they have met It by borrowinp. Of aJl the 
beneficiaries of the sample, about 26% 
received workin. capital. About 40% 
did not requir e any working capital. Tbe 
remaining 34% required working capital, 
but did not receiv. it. 

Further, in about 31 % cases, tbe re-
payment period was less than three yean. 
Asseta were found intact in about 70 % 
oaSCl. In the remaiDing 30 % cases, the 
assets were not intact (i.e. either sold, fun, 
perished, partly perished, defective or 
others). Continued support and care was 
liven by Government agencies in about 
29% callOS at tbe national level. After-
care support was not made available in 
about 39 % cases and in a bout 32% cale., 
the bcne6ciari el did Dot feel n e cd for an, 
lucb support. 

77% cases bad additioDal income from 
tho assets. 00 the basis of the revised 
poverty line of Rs. 6400/- about 11 % or 
tbe old beneficiaries bave crossed tho po. 
veny hDe. However, 46 % of ,be bene-
a.&ariel have ero.ed the •• dier POyert, 
liae of as. 3500/-. 

Wastage of P.,.lts ucI Vegetables 

1292~ DR. V. VBNKATESH: Will 
tbe MiDbter of AGRICULTURB be pI ea-
sed to state : 

(a) tbe percentage of fruits and ,eae-
tables produced in the country being wasted 
for lack of transport, storage and proces-
sing facilities; and 

(b) tbe steps taken to save them from 
wastage? 

THB MINISTER OF ST-\TE IN THB 
DBPARTMBNT OF RURAL DBVBLOP-
MBNT (SHRI RAMANAND YADAV) : (a) 
No Comprehensive survey/study bas been 
made toeatimate the percentage offruitl and 
"letables beinl walt ed for tack of traDI-
port, 8torag~ and processing facilities. It 
is, however, eqtimated that such losses may 
be around 30% of the production of fruits 
and vegetabl ~ 

(b) In order to reduce sucb lo,ses/ 
wastde. tbe fo no"ing st eps have been 
taken by Department of Food : 

(i) Modem Food Indultries andle) 
Limit ed, a public SectOl under. 
taking of the Ministry of Food aud 
Civil Supplies, has diversified its 
activities and takeD up proc~DI 
of fruits and vegetables. The 
company is already prodociol 
various fruit drinks under tbe 
brand name 'RASIKA' and is 
COPIed in s ettioB up a fruit pro-
cessin, unit at Bhaplpur in Bibar 
and a pineapple precessing unit at 
Silchar in Alsam. It is also con-
sidering proposals 10 set up some 
more fruit and vegetables proces-
sin. units. 

(il) A Company. namely, the North-
.stem Roaiooal Aar icult ural 
Muketioa Corporation Limited 
(NBRAMAC) bas been set up to 
undertake procurement, marOliJII 
and proceasinl of fruits aod 'f0le-
tables produced in tbat roaioa. 
The corporation ia eopaed in let-
tiDe up .' pineapple aDd orauao 
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procealiDI unit at Kumarablt in 
Trlpora. 

(IiO The Ministry of Food and Civil 
Supp'i~s is providing finaDcial 
aSlislance to Bibar Fruit and 
Vegetable Development Corpora-
tioo, an undertaking of the Bihar 
State Government, in lettiol up a 
fruit and vegetable processinll pro-
ject. It is proposod to ext end 
such assistance to other State 
Government undertakings for 
tak in. up such projects. 

(Iv) Subject to certain conditions, tbe 
Government has exempted tbe fruit 
end vegetable processing industry 
from tbe requirement of licensing 
80 as to encourage growth of the 
industry. 

Propaame to Exploit Agricultural 
PoteDtlalln Orissa 

1293. SHRI LAICSHMAN MAL-
LICK.: Will the Minister of AOlUCUL. 
TURE be pleased to state: 

Ca> whether 80 per cent of the total 
workforce in Orissa is enl810d in al1'icul. 
tore and 60 per cent of its domestic pro-
duct come from it and tbe State'. economic 
development and poverty eradication is 
entirel, dependent on its agricuhural 
proarammes ; 

(b) if 80, whetber the Planning Com-
m .. IOD bas pleased for multipronled 
Iction programme to exploit Orissa's vast 
untapped agricultural potentia 1 ; and 

(c) if 10, the details rcaarding the pro· 
"ammo and eft'orts of Union Government 
al per recommendations made by tb, 
PJanniol Commis.ion ? 

THB MINISTER OP STATS IN THB 
DBPA&ThlBNT OP AGklCULTUIlB AND 
COOPBRATION (SHIll YOGBNDRA 
MAXWANA): (8) Accordinl to the pro-
'fIIloDat population totals of the cenaus or 
JDdia 1981, 81.88 per cent of ' main' wor· 
tetlin rural IJ'eIl of Oriasa were cuJtiva .. 
tta/qrlcaltaraJ labour ... Q).t ,. cent of 

the State iDlOme Cat 1970-71 prlceI) durio. 
1912-83 was aceounted lor by ·A.riculture' 
Allied aDd MiDiO, leCtor. A. lueb the 
.tate's economic developmeot and poverty 
eradication is by and large dependent 00 
tb. growtb of tbe agricultural .ector. 

(b) and (c) The State Plae envisa ... 
a multi pronged strateI)' for stimulatiDI 
the growth of agricultural lector in tbe 
State which inter alia consists or (a) brinl-
ing substantial improvement in the pro-
ductivity or crops where the current levels 
of yield are Jow, (b) intenlifyiDI measures 
for achieving a kreak-through in rice pro-
duction, (c) undertaking ~veI01'meDt or 
rainred landa in a scientific manner on tbe 
basis of watershed concept to improve pro. 
duction potential of the Jands and achieve 
stability in yield, Cd) maxlmisiDI utilisation 
of irrigation potential throulh improved 
water management and adoption of suitable 
cropping patterns, (e) expanding scientific 
crap production syst em with emphasis on 
multiple cropping and inter-cropping for 
minimisin. risk. and mammisln. farm iD-
comes. Cf) improviDg tbe input de)jv.ry 
system, and (g) strenltheninl extension 
support to curtail the lead time in tbe 
evolution of technology and its transfer to 
tbe field. 

The State is partlcipatinl in the cen-
tra))y sponsored scbeme relatiog to lIpOCial 
rice production programme wbicb is focus-
sed on evolvinl location specific techno-
logy for augmeotiDI rice productivity. 

The Committee OD Agricultural Pro-
ductivity in Ea~terD India appointed by the 
R.eserve Bank of India hal made recom. 
mendations of far reaching consequence for 
agricultural development on the basis of an 
indepth study accord ing to various agro-
climatic zones of the State. The. recom-
meDdatjODs have been accepted by the State 
Government for 8ultablo actiOD. 

Te .. aq R .... t. for Dlaabled 

12'4. DR. A.IC. PATEL: 
SHRI C. JANGA RBDDY : 

WRI tbe Mioiater of AGRICUL TUR! 
•• pi_eel to refer to tilt repJ, ... eo to 




